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Under the Export-Import Policy, 1992—97 

all items except those covered by Negative 
List of Imports are freely allowed except when 
they are regulated under any other law in force 
as given in para-'8 of the policy. However, 
export-import Policy is constantly kept under 
review and changes therein are made as and 
when considered necessary. 

 

Earnings of Tea Companies in Assam 

 4210. SHRI BHADRESHWAR BUR-
AGOHAIN; Will the Minister of 
COMMERCE be pleased to state-. 

(a) what is the total amount of money 
earned in terms of rupees by the Tea 
Companis in Assam during 1991-92; 

 


